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Loan repayme nt moratorium  for MSMEs  

 
748.    Shri  P. Wilson: 
  
Will the Minister of Micro, Small  and Mediu m Enterprises  be pleased to state: 
 
(a) steps taken on requests for moratorium on loan repayment for Micro, Small and Medium 
Enterprises (MSMEs) from States/UTs, including Tamil Nadu; 
(b) if so, the details  thereof and action taken thereon; 
(c) whether Government has any plans to revive, restructure, rehabilitate  closed/sick MSME’s 
through any schemes/programmes with the financial assistance through banks/financial institutions, 
if so details thereof; 
(d) whether Government has any plans to encourage large scale establishments of MSMEs 
throughout India especially in Tamil Nadu to generate more employment opportunities; 
(e) if so,  the details thereof; and 
(f) whether all the MSME’s will be exempted from payment of all taxes during COVID-19 
period? 

 
ANSWER  

 
MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES 

(SHRI NARAYAN RANE) 
 

(a) & (b): The Reserve Bank of India (RBI), vide circulars dated 27.3.2020 and 23.5.2020 on 
COVID-19 Regulatory Package, permitted all lending institutions including commercial banks to 
grant a moratorium of six months on payment of all instalments including EMIs falling due between 
1.3.2020 and 31.8.2020, in respect of all term loans outstanding as on 1.3.2020. The said circulars do 
not lay down any conditions or criteria in respect of income of the individuals for availing of 
moratorium. These circulars were applicable to the lending institutions across the country including 
the State of Tamil Nadu.  
 
(c): Under the Atma Nirbhar Bharat Abhiyan, Government has already  announced Rs.20,000 
crore Credit Guarantee Scheme for Subordinate Debt (CGSSD) for the  
promoters of MSMEs whose accounts have become SMA-2 and NPA and which are eligible for 
restructuring as per RBI guidelines. The objective of the scheme is to provide personal loans through 
banks to the promoters of stressed MSMEs for infusion as equity/ quasi equity in their respective 
units.  
 
(d) & (e): The Ministry of MSME implements various schemes and programmes for growth and 
development of MSME Sector across the country including the State of Tamil Nadu. These schemes 
and programmes include inter-alia include Prime Minister’s Employment Generation Programme 
(PMEGP), Scheme of Fund for Regeneration of Traditional Industries (SFURTI), A Scheme for 
Promoting Innovation, Rural Industry & Entrepreneurship (ASPIRE), Credit Guarantee Scheme for 
Micro and Small Enterprises, Micro and Small Enterprises Cluster Development Programme (MSE-
CDP) etc. 
 
(f):  As informed by Central Board of Direct Taxes, Department of Revenue, there is no such 
proposal under consideration.  
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